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Fatal accidents in IISCO ang TISCO
2713. SHRI DHARAMCHANTp, JAIN.
Wily the Minister of STEEL AND

. MINEg he pleased tp state.

(a) the details of the fatal accideuts
and accidents involving serious inju-
ries in IISCO AND TISCO during the
last threa years, Company-wise;

(b) what is the amount of compen-

sation/payment against life cover
scheme made ip each case; and

= (c¢) what are the details of the

cases jn which the compensation/
payment against life cover scheme has
not been made so far alongwith rea-
sons therefor?

THE MINISTER OF COMMERCE
AND STEEL AND MINEg (SHR{
PRANAB KUMAR MUKHERJERE}:
(8) to (¢) The information iz baing
collected and will be laid on the
Table of the House.

M/s. E. L. Rathi Steel Mill

2714, SHRI RAM BHAGAT PAS-
WAN: Wil] the Minister of FINANCE
be pleased to state:

(a) whether it ig a fact that M/s.
K. L. Rathi Steel Mill has violated
the income-tax rules and 4 huge
amount of black money is being col-
lected from its selling agents by secl-
Lng steel without any proper receipt;
and

(b) if so, whether Government pro-
pose to raid the premises immediataly
fo unearth the black money of tae
cempany?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA). (a) and
(b) Since, amongst others, there were
allegations wegainst M/s. K. L. Rathi
Steels Ltd. that purchases ang stocks
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were outside the books of account, the
Income-tax authorities had searched
the premise; of M/s. K. L Rathi
Stecls Iid., allied concerns and the
residential pramises of their Directors/
partners in November, 1975,

Centra] Undertakingg in Kerala

2715. SHRI C. HARIDAS: Will she
Minister of FINANCE be pleased to
state.

(a) what are the names of Central
Government Undertakings Jlocated in
Kerala and what is the authorised
capital of each of them; .

(b) what iz the number of em-
ployees working in each such under-
takings; and

(¢) whether there is any proposal
under Government’s consideration to
set up any new public undertakings
in Kerala, if so, what are the Jetails
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA): (@) and
(b) A statement showing the pames
of Central public sector enterprises
with their registered office located in
Kerala, authorised capital and the total
number of employees working in such
undertakings ag on 31-3-81 is enclosed.

(¢) A new company is going to be
incorporateg to take over the con-
struction and operation of the news-
print manufacturing project of Hindu-
stan Paper Corporation coming up in
Kottayam district of Kerala. This
project with 80,000 tonnes of annual
newsprint capacity costing about Rs.
134 crores is likely to generate direct
employment to 1800 pefsons and
indirect employment to about 10,000
persons.

i Statement
Central Public Enterpriss with registersd of¥ices in Kerale

Sl Name of the Enterprise Authorised Gapital Total number of
No. . as on 31-3-1981 employees as” on
31-3-1981
{ Rs. in crores)
1 Cochin Refineries Lid. 15-00 433
2 Fertilizers & Chemicals (T) Ltd. . 150- 00 7,384
3 Cnchin Shipyard Ltd. . . 55:00 2,286
4 Hindustan Latex Ltd, . . .- 3-00 1,125
S Cashew Corporation of India . . 2:00 23




